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e faeelt, 1 e, 2023

FT.3T. 3892(37).—F= 1T ALHTT, FHATLT Aiasy [Afer i wehot Suaer srfarf=aw, 1952 (1952 =1
19) T &7 17 Ft ITLTT (3) F BT (F) G T&T ATHIT HT TINT FId g, T & TSI, STETLTI,
a7 2, @ 3, ITEE (i), I 29 "L, 2015 H YHIAT AT ACHE F A9 3{T TSHE AATAT i
STEFEAT F1.3T. /. 1433 (31), AEE 29 Az, 2015 =1 FH{ried i e Fdl &, A7 -

IH ATSEAT & U7 4 H, “H ITH 19 ATAT A" U531 o GA “ATAT Thehel i datera Haem &
e F B 77 g e e B3R ST Si) T 24 sereq, 2023 # s e B T ey
ST |

[FT. &. Sf1-20031/2/2022-THT7H-11]

T oaT S gt

feoqor : g SATER=AT, AT F TSI, FETTT, AT 11, &< 3, 39T (i) § Fr.am. 7. 1433 (37) ara 29
7E, 2015 FTT YHIAT & T A7 i qerArq, F.e |, 3035(3), arra 22 fdaw, 2016,
T3 H.28(37), TG 4 Ta<y, 2021 0¥ 1.3, 7. 1709(3), e 29 =18, 2021 g1 "Henfara
FTE
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MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Delhi, the 1st September, 2023

S.0. 3892(E).— In exercise of the powers conferred by clause (a) of sub-section (3) of section 17 of the
Employees’ Provident Funds and Miscellaneous Provisions Act, 1952 (19 of 1952), the Central Government hereby
makes the following further amendments in the notification of the Government of India in the Ministry of Labour and
Employment number S.0.1433(E), dated the 29th May, 2015, published in the Gazette of India, Extraordinary, Part 11,
section 3, sub-section(ii), namely:—

In the said notification, in paragraph 4, after the words “Proceeds arising out of”, the words “sale or
redemption of investment in equities and related investments,” shall be inserted and shall be deemed to have been
inserted with effect from the 24™ day of August, 2023.

[F. No.G-20031/2/2022-SS-11]
VIBHA BHALLA, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part I, section 3, sub-section
(ii) vide number S.0. 1433(E), dated the 29th May, 2015 and subsequently amended vide notification numbers
S.0. 3035(E), dated the 22nd September, 2016, S.O. 28(E), dated the 4th January, 2021 and S.O. 1709 (E),
dated the 29th April, 2021.
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